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jp &y 
No. F.2(354 /POLICY-GST/2020/ Efe! ~ fH -ln exercise of the powers 

conferred by the second proviso to sub-section (1) of section 37 read with 

secuon 168 of the Delhi Goods and Services Tax Act, 2017 (03 o1 2017) 

(hereafter in this notification referred to as the said Act), and in supersession of 

the notification of the Government of National Capital Territory of Delhi in the 

Department of Finance (Revenue-I), No. 74/2020 — State Tax, dated the 4" 

January, 2021, published in the Gazette of Delhi, Extraordinary, Part IV, vide 

No. F.3 (75)/Fin (Rey-I)/2020-21/DS-IV/11, dated the 4" January, 2021, and 

notification of the Government of India in the Ministry of Finance (Department 

of Revenue) No. 75/2020-Central Tax, dated the 15" October, 2020, published 

in the Gazette of India, Extraordinary, vide number G.S.R. 635 (E), dated the 

15" October, 2020,except as respects things done or omitted to be done before 

such supersession, the Commissioner, on the recommendations of the Council, 

hereby extends the time limit for furnishing the details of outward supplies in 

FORM GSTR-1 of the Delhi Goods and Services Tax Rules, 2017 (hereafter 

in this notification referred to as the said rules), for each of the tax periods, till 

the eleventh day of the month succeeding such tax period: 

Provided that the time limit for furnishing the details of outward 

supplies in FORM GSTR-1 of the said rules for the class of registered persons 

required to furnish return for every quarter under proviso to sub-section (1) of 

section 39 of the said Act, shail be extended till the thirteenth day of the month 

succeeding such tax period.



  

_2. This notification shall come into force with effect from the 1 day of 
January, 2021, 

C) dager 
(SANTOSH D., VAIDYA) 

COMMISSIONER (STATE TAX) No. F.2(311)/POLICY-GST/2020/ Yo/ - 4/1 Dated sg /of/2024 
Copy forwarded for information to: 

1. The Secretary (GAD), Govt. of NCT of Delhi with the request to publish the notification in Delhi Gazette Part-IV (Extraordinary) in today’s date. 2. The Secretary (Finance), Govt. of NCT of Delhi, Delhi &echivalaya, LP. Estate, New Delhi 
3. The Chief Commissioner, Central Tax, Delhi, Govt. of India, C.R. Building, LP. Estate, New Delhi. 
4. The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, LP, Estate, New Dethi 
5. The Additional Secretary to the Hon’ble Chief Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, I.P Estate, New Delhi 
6. All Special/Additional/Joint Commissioners, Department of Trade And Taxes, Vyapar Bhawan, LP Estate, New Delhi. 
7. The Special Commissioners (PR), Department of Trade And Taxes, Vyapar Bhawan, LP Estate, New Delhi to arrange to give wide publicity to this notification. 
8. All Asstt. Commissioners/GSTOs, Department of Trade And Taxes, Vyapar Bhawan, I.P Estate, New Delhi, through their Zonal Incharges. 9. The President/Secretary, Sales Tax Bar Association (Regd.), Department of Trade And Taxes, Vyapar Bhawan, I.P Estate, New Delhi. 10. Guard File, 

pt. Website. 
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(VIVEK MITTAL) ASSISTANT COMMISSIONER (POLICY)



wn, WE pe fae 
(are) sen) 

aur way, aid hh seee: ag feeeh—st10002. 

SERIA GA 83/2020-ATSI He 

feats. / af. / 2021 

Bp. 2(354) / oie / civadl /2020 “yer uifeeett area ik war we wteFran, 2017 
(2017 @T 03) (SRT sues vara gu skye 4 oe sloPaa ae, war ®) + ame 168 
@ we fsa ae 37 HP) T-eT (4) H ER yw ge was wat S WATT Gea By, 
an use wert ea fee & faa fart ¢ —]) PEM 74 /2020-814 GX, ANG 

4 UAE, 2021, Gel Yow 03(75) /fea eraI-l) / 2020-21 ,SS-1V / 11, TR 
4 GAR, 2021 FR feos S wags, see FS AM-IV F warBra AR Aa Bas, 

frat asTaa Rrd—fert) sea 75 /2020-aeha pe, ANE 15 aaa, 2020 GET AT. 

ores), ARs 15 seeax, 2020 ERT ART S Woy, aque A vera 
aire er akepia ed ey, oe ari & rare fore affean, | vec fear maz 
a ee a ae feo var é, uftve a frente a sam, fees are alk Vat ae 

fra, 2017 (feet ses aaa gy afar F ow Raq ge Ta 8) F weg 
VigTeRIN-1 4 ude ag & aki el aga ow & feu way we aaler S fay, 

wae err ar fees Celt Ge araky & fore seread? wert dh vorey faq aH wea 2: 

Tg ow ofiay HT are 30 gl sae (4) Hwee Sd apf Tete fers FS 
fay faaoh aga er & for srifta wirefiga aka & of A fae ow faa F 
Weg vipcIR-1 A wae onyft & AR wT reg Se S fay aaa Ut or Wi 
ar aah & Sia we } dred fea ae Pear fra sre] 

2. Te sea o1 GAR 2021 S ary Sehr Ne 
Ani a 

(icity &, el) 
YI RMT He) 

emp, 2(384) / afer / oitgadl /2020 / Ye/—~ Yj) FRAT Pipes, Se}: / 2021 

1. Waa TART Were), west wort aa facet Veo fet wfaarera, as feecit 
ol we afar ofet afer erst a area 4H fect <rorry yp — UR (SRT) 
ee ee 

2. Ura (fem), Use weet aa fect uery, feet waey, se eee, 7g 
ae



to
 . Fel aged, data oe aa UHR, Waa dea, Uae. 4eA, aS sete, AE 

Facet | 
4, ofa, area fad aa, owsira wort aa fect aan, facet wferare, 
game gee, as fees 

5, sfeRad fra, aria peal, wsfe acter da fecct uray, fecet uferarery, 
gare gece, wy feech| 

6. wh fee /afakar/ aged angen, are ved we fear, ara vas, ag feet | 
7. fas aga (fae), are we ox feat, aOR was, FE feet ot affeea F 
ware @ fery | 

8, wl Wer aga /Ale Vd Gal HX BGM, ATT va oe FT, AMR Aas, 
ag feectt or atrgaa & ware & fey | 

9. te /ufia, tea tea oe Whee (Guied), ae wax, ong Wi gece, aE 
Feoeh | 

10. 71S WISet | 
11. Yt Ase | | — 

UY 

( fades firter ) 

Were angen ( ft )


